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CENTRAL ADVINISTRATIVE TRIBUNAL ALLA/ABAD BENCH

4llehabad thi

Hon'ble Mr., J
Hon' ble Mr. K

‘q*\h

s the day of Recondyr. 1994,

ustice B.C. Saksena, Vice=Chairmen
. Muthukumar, Administrative Member

| Original Applicstion no.

83 of 1992,

Dilip K

3
Quarter
L Fradeep
367/322

Counsel for

Counsel for

the
Sri B.B. Feul,

mar,S/o sri Om Prakash, Guarc, Railway
no, 511B, Lslitnagar, Allchabad.

Kumer Yadav, S/o Sri K.L. Yadav, R/o
"ohatshimganj, Allechtiacad.
Avplicants,

® o0 ¢

he applicant sri sSunil Rei

Vers us
le The Unic¢n of Indie through the General janager,
N. Rly.| Beroda House, New Delhi,
lq,, . The Divisional Railway Magreger, Northern Rai lway,
All ghabad.
7 The Senior LCivisional Commercial Superintendent
‘ N. Rly fllahabad. :
L
| 4, The Senior Divisicnal Perscnnel Officer, N. Rly
Allahabad.
53 The senkor Divisional Accounts Ufficer, N. Kly,
Allehabad.

oo Respond: nts

Respondents Ski A.V. Srivasteva/F. iathur

Alongwith

p) Original Apcllication no. 406 of 1994
1. subhash| Chandre, S/o sri Raja Ram, R/o 407, Rejapur,
Distt. Al.ahabad.
2. ﬁﬁq%%a%géfr, >/o R, Prasad, R/o 317, K D.S.A. Ground
‘ Vers us
b Roegieroof BB L ongl Bhgpgenera! Menaser
2. The Divi

sional Railway ji@anager, N. Rly Allahabad.

\'.

| S—
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3.
l.

--Original Applicetion no. 110 af 1993

M2 N

The senior Divisional Comaerciel, Superintendent

N. Rly Allehabked.

... FRespond=nts

Syed Nizam Hussaein, s/o syec Ali Hasan, Ala 29 yrs.

R/o Mohalle Chikteli, P.S. Hussaindbed, P.O.
Japla, District palayum.

Ragubir sharan Xharwar, s/o SEi S. Sunder, Afa 33 Yrs

R/0 877=-A Shastri Colcny, Disit Mugalsarai.
d.. HApplicants
vers us

Jjnion of Indie, through Seneral Manager, N. i
Railway Board, narods House, New Deiri,

hiec# cOmmercaR% superingendent, N. Rly Bargda

ouse. New De

Divisibonal Rai lway llenacer, Northern Rai lway
Nawab Yusuf Road, Allahabkad.

seni>r Divisinal Commerciel Superintendent,
N. Rly Nawab Yusuf Roac Al iahabad.

.. «. Respondens$s

original Application no. 39 qf 93

Nirgla singh, S/o #, singh, a/a 30 Yrs, R/p
Ram Basic \idalaya, Darganj, Allahebad.

Tarak vath Pandey, S/o B.D. Fancey, A/8 30 Yes.
R/o Village Kewalpur, post Beri-visa, Distmict

yaranasi.

Kamla Kant Shukla, S/o P.N. shukla, R/o Ram Besic ) 1

vidyalaye, Daraganj, n]llenabad.

amar Bath, S/o Mangru, R/o Ram Basic Vvidyalaye

Daraganj, Allahabed.

Sushil Kumar Tripeathi, s/o K.S. Tripathi, R/o
viliage Lakshagrsh, Post Laks hagarh (Handia),
Distt. Allahabaa.

Shyam Shanker Shukla, $/o Sri H.S. shukla, |R/0
Vaishno Ashram Ram Basic vidyalaya, Daragamj Distt.

Allahabad.

eoe lppligents.

Hersus

Union of India thrcagh Jeneral sianager Northemn

Railway, Baroda House, New Delhi.
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1.

2.

Chief Commercisl Superintendenrt, Northern Rai lway

W a

Baroda House, New Delhi,

Divisiongl Railway Maneger, N. Kly, Allahabad.

Senior Divisional Commercial Supreingendent

NS f'ily A

Crigingl

Fezal Karim. ~/o Nchd. Kadim, R/o Village Chakiya,

llahabad.

Application nc, 38¢ of 1923

House nol 104/241 Rpost Office 3.P.C. Distt Allshabad.

Ajay Kashyap, S/0 P.S. Keshyap, R/o 63 J.K. Fourth

Avenue, Railway Colony smith Road, Allahabad.

Jnion of
Rai lway,

s Applicants

Versus

India, throich General MManacer, Worthern
Railway Board Baroda House N, Delhi.

Chief Commercial Superintendent, N. Rly Baroda
‘Howse, New Delhi, : :

Divisional Railway Menager, Northern Railway

Allahatac

Senior i
Northern

Criginsl

Qamrul Hc

i,

visional Cosmercial Superintendent.
Railway Nawab Yusuf Road Allahabad,

++.. Kespondents.

Application no, 32 of 1993

san, Afa 29 yYrs S/o Late Sri S.N. Hasan,

R/c¢ 121Ddriyabad, Jogighat, Allshabad.

Jnicn of
Boedd Bar

Chief Com
House, Ne

e Applicet

Versus

India through Genral Manager N. Rly, Rly
Oda House New Delhi,

mercial Superintendent, N. Rly Baroda,

| Y




=P | ‘ / / 4 / / ; |
B. Divisional Failway Maneger, Northern Railway, i
Nawab Yusuf Road, Allahabad. ol
4, Senior Divisional Commercial Superintendent; |
Northern hkailway Alishabad, i
s
I o t e o v o ReSp/ndcntS ‘!
|
/;gf?' Original A pplication no, 1782 cf 1992 {
1. Vinod Kumar Sherma, </o shri Chabi Lal, R/o| 17/A af
Lahie Marg, Allahebad, |
. Appliciint i
|
: »} e
A The*Uaicn,of Indla_ihrough the Ch&lzmdn,
g Board New Pelhi, Bl pt
- The Jeneral Menager N._Hly Baroda House, New Delh
%i 3:"???59 Divisional Railwsy Managdr, N. Rly Ailghbéa %{;fyﬁg%
; | > i LS lte Regpvonkc';ntsA §
E 8, Original Application no, 1534 of 1992 ' Hw“_’_“iggiﬁ
l; shyem Narain singh, 3/0 R.N. Singh, R/o Will & Post ?Eéﬁ
Jenauli, Distt. Bdksur, bihar. f;w
2, Ravindra Tripethdé S/o Sri S,C. Tripathi, R/o R
vill, Dharampur Ghurwa, Tehsil -Phoolpur Allahabad. |
B Ram Bharat, S/o 3irdhari Lal, R/o Deogalpur, Post
Ma  Mau Aima Distt. Allshatac.
‘ese ApplilEant |
I
Versusi |
’ |
1. Union of india, through Secretary Réilw:zy Board, | @
Refi Merg, New Delhi. ‘
12, General Manager, Northern Railway, Railway|Bhewan
1 (BaIOda‘HoL;gg) New Delhi. \ |
| ; IE
4 = | N g | M — ?1
Y Il ] 4 “..d"
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10,
s

2.

1,

2

Chief
( Barog

Divisi

. AR )

Commercial Superiniendent. N. Rly RailBhewan Y

da House) New Delhi,

oneal Railway Manager, Northern Railway,

D.ReMs Office Nawab Yusuf Road, Allahabad.

Seni ol
D.ReM

r Divisional Commercial Superiniéndent, N. Rly
. Office, Allzhabad.

.+« Respondents

Original Application no.,352 of 1992

Rajendra Prasad Pandey, S/o Sri S.p. Pandey,

R/o Vi

The Union of india th:ough Jeneral Nanngr, h. nly
=ew.D - '3

 The DiVisional'Raiiwé?fﬁghagér,“N; Rly Aliﬁﬁé%§3_55“

Senior Divisicnal Commer61al suodt.
ufrlce = T

Origi

Rajendra Kumar, S/o Sri F.N.

Gandh

Remes

Luker| Ganj, chtt Al!aabead.

The Jnion of Indie through the General Manazer
N. Rly Barode House, New Delhi.

Divis

Senio

= S i e s e e

111 Nanhcopur, P.0O. Pahara, Distt. Mirzapur '

Versur"'

elni,

N. hlv DRM SEE
Allahabud.»”v 5 ,»,;{;,

“Respondents . ©

nal Application no. 450 of 1994.

Jaisawal, R/o 225

i Nagar, Mutthigenj, Distt. allahabad.

h Chand, S/o Sri Late Hari Lal, R/o 19/216

eee Applicants

Versus

ional Railway Manager, N, Kly Allahabad.

I Divisional Commervial Superintendent,

TR




N. Rly, Allahabed.

11,

3.

4.

12,
l.

N
L]

W
.

Original Application no. 400 of 1994

R/o 183-Alopibagh, Allahabad,.
km. Shashi srivastave, A/A 26 YIS, D/o sri

Ram Niranjan singh, A/a 38 YIs, 8/c sri ReN.

Responder. ts

gingh

VeN.

srivasteva, R/o 1 Dhinghwas Khothi, Alopibagh,

Allchabad.

Dinesh Kumar, Af/a 3
E/o Village & Fost sindhorea,

versus
Jnion Of india,
Rai lway, Reilway Board,

Chief personnel Officer, N.
““ew Delhi.

yrs, S/lo sri G.s. Lel
Distt. MirzappMr.

srivestehe

Applicents

thr sugh General jianag-r, Northern
parode House. N. Delq?

rly, Barode House.

pivisional Railway Manauel, Northern Railway Nawab
' ’

vusuf Road, Allahabad.

genior Divisional Commercial Superintende
N. Rly, allahabad.

Ooriginal Applicetion no. 399 of 1994

Kadir ahmed, S/o sri Abdul Ghafoor Khon,
rR/0 182/K/1, A.D+A Coleny Rajroopur Al

bt

Respondenss .

A/a@ 30 Yrs

lahebad.

Brijesh rrasad, s/o Sri Narain prssad, Afle 26 Yrs,

/o 93-iatiysra Koadm alopibagh A lLlanabs
Kemlesh singh, 5/o0 sri R.m Bali singh, ajf
a/c 129 alopibagh, Allehabad.
Rajesh Kumar, s/o Narein Hresad, afa 28
544 Colonelganj, allahabad.
Arun Kant Srivasavs, S/e fsri M.P.
a/a 3: Yrs R/o Azad Sguare, i

Kkm. Vibha Sarswat, D/o S.HE. scrswat, a/a
R/o 133-BC, Leader Road, Railway Colony

Abhe Barswat, Dfo S.R} Sarswal, a/a

\eh

Km.

ido

la @7 Nrsy

yrs, R/0O

srivagteva,
mbagh, Alllehabac.

388 Y¥S
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e xpleined i¢ll not give rise to discriminstory treatment,

;ncapp4itiﬁls in 2ffect are secking re-engagement on the

strength o

grant the 1z

lack m;rit
costsg
32. \
on each of

juogmént.q

( K. MUTHUK

McVBER

LATED g DECHA

having worked for a period panging between

S to 18 cols which alsc¢ 1s doubtful,and has been disputsd

ondents.
>

In view of the discussion hereinabove, an
0f the circumstences we are not pursueded to
eliefs claimed for by the agplicants, The J,As
énd arex accordingly dismissed. No order as to
e |

The copy of the judgment shall be placed

the U.hs which have been decided by this common

—_—
UMAR ) ( B.C. SAKSENA
(A) VICE CHAIRMAN

BER T,. 1994

/Uv/




sLERY. | 30
consloered and it was held that the petition was barred
by limitation, The cause of action having accrjued & in

July 1965. The said U.A was filed sometime in |the yecr

24, The learned ccunsel for the respondents zlsc

invited our asttenticn to another decision rendeired by the

seme Division Bench of the Principal Bench in Manil Babu
Sharma ¥s, Union of Indic and (Urs reported in 1994 (1) ATJ
pc=84.

2%. The petitions before us are clegrly barred
by limitatiqn as providéd in Secs 21 of the Administrastive
Tribunals Act. The provisions of the Railway Bbard's
letter dsted 0.2.90 is not attracted and applicgble tc the

applicants,

29. Admittedly, the scheme hzsx been given up
since after 17.11.86 and is no léngsr in force.| This fact
cannot be I?EE sight of . The agplicants therefore, cannot
be granted/;eiieQSprayed for by them. The appllicants also
raised & plea that one Shri R.N. Shorey and i2 Others Volu=
nteer Ticket Coliectors have been included in the approved
list of 1982. It is, therefore, pleaded thet the responde=-
nts have been given re-engagement to some Volunteers as
volunteer Ticket Collectois on Pick and Choose basis.

2q. ' In the counter affidavit, it has been indicated;
that the 12 persons named in para 4.,1C of the leading O.A

had been re-engaged as Ibkile Booking Clerks and not as

volunteer Ticket Collectors., The allegation, therefore,
ha% been denied. Be that as it may, the eppligants would
he entitlsad to the relief claimed by them only if it is

based on any statutory provision, The act of the respo-

D

nocents in re-engaging a few which has keen satigfactorily

\

Q‘(St'\”/‘ fela @]
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24 Shas

(vs]
Lo

. Paud, leurned counsel app2aring foi

have invited our attention 1o ¢ decision

w

the respondziht
gg rendered by [the krincipsl Bench in tAshish Chakraborty Vs,

Union of india and uUrs, .eported in 1994(1, AIJ 382, In

ihe caid case the fests are almost identical as in the

| case in hand. The applicant alleged that he was engaced

| 2s Mobile Bockina Clerk from 1,6.,85 0 1E.7.80 end hed not
\

been engag:d theresfter. He mede & reppesentetion stating 1
that he has |workeé feor 32 days in 1¢85 and in view of th;
circhlsr cof |the Hailway Board dated 31.5.92 he be elsc
considered for sbsorption as Mobile Booking Clerk. The

applicant's representztion was rejected and he was informed

that he canhot be absorbed in terms of the letter deted

12.8.92. In th2 szid cose the gpplicant based his claim

n

on the:basiv of 2 decisicn of the F.B. in & similer bunch

| of theicases° The Division Bench took the view thet

there ie no perity or similsrity hetween the spplicantis
case and ihe applicanis in the bunch of cases dec.ded
earlier, It was held thot since the services of the

applicant was not discontinued es & result of Reilway

k%srnot coverzd by para 3 of ihe Railway Board's letter

\

Board's letlter dated 17.11.86. the apilicant's case was

| dated 6.2.9C. Since he was not discherged consequent
\

upon discontinuance cf the scheme by the zcnal Railway
| as a result of letter dated 17.11.86. The same situation

obtains herein also and wehave alreedy held sccordingly.

()

250 In the said case, referring tc the decision of the
Sugreme ccurt in 'Bhoop Singh Vs. Union of Indie and Ors

(Supra), the guestion of deley wes also

| Vo
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se

cre

(1) whether the petitioners/entitled as a
matter ot right to reemployment.

(1i) whether they heve lo#®t {beir right,
b i | any;due to deley.

22. While dealing with the said quelstion the

following observetion was made i=-
g " Belsy itself deprives a person of his
: remedy aveilsble in lew. In absénce of

any fresh cause of action or any legislation

@ person who has losi his remedy by| lapse

of time logses his righi as well",
2%, - A Full Bench ot the Tribunal(PB|, while
ceciding U.As 767 and 842 of 1%8% made the following
ra2levant observation:-

" It is nol openes tc court of record to
pess an order in respact of persens who

éreé not even present before it by any

application or petition, In thi$ view

of the matter the view teken in the

ceése of cne Cr more employee by a judicial
forum cannot be ifpSO facto made |appli-

€ cable to 2ll other employe2s in the same

R

cadre, rank or situatiocn by another
judicisl forum."
This observation also supports the view taken hereinabovéé
thet the judgment in a case does.not.give a cguse of

- who
acticn to another employee,/claims to be simillarly

circumstanced as the applicant in other case elarlier

decided. : \




of Indic ‘rs(Supre; had interelia, held thet"inordinate

is
and unexplained delay and laches by itself/a good ground

to refuse relief—to—the petitioner irrespective of the

merit of hi$ claim. It was alsc obhserved that Art. 14 or

the principle of non-discrimination is eguitable principle,

@
28, Hon 'ble Supreme Court in 'Bhcop Singh Vs, uUnion

Therafore, eny relief cleimed cn thet basis must itself
be founded 1 eGuity end not be zlien %o that concept™".
231. also refer ic a relevant observation mede 'in a
recent OeCA{lun of Hen, Supreme Court in 'Retan (mancra
Semant » Vs, Union of Indie and urs reported in

1694 $,C.C(L_S, page 182, The petitioners before the Supre-
me Court in |that case were casual lsobourers of south eastern
Railway, ey wers alleced 10 have been appointed between
1684~69 aend represented between 1$75-78. They, throucgh
their petition sought ¢ direction to b issued to the opp.
parties to include their names in Live Casual Labcurers
Register after duee screening end to give them re-employment
according tol their senicrity, The basis for the claim
amongst others and was a few judgments rendered by the Apex
court in 1985 &ndl{87 directing the Raillway Authorities to
prepere & schems and-to ebsorb the casual labourers in 3
éccordance with their sen.ority, The petitioners appe ared
to have made| a representation in 15SC to the Authorities in
which it was|clleged that they are not following the orders
0f the Supreme court, High court of Calcutts and Cslcutta
Bench of the|C,A.T. In the facts of the said case the Hen,
Supreme Court, tcck the view that since no explanztion has
been ¢given &s to why the petitioners did not approech till

1920 held that twe questions arise;

X
B
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8.4 89

fof that mctter of any court does not give rise

cause of action. It is the

concerned or their dinaction which give rise to
a g ;

grievance and the cause of action basec upon t
be considered for purposes of determining whet
petition is barred by time under the provisicn

21 of the Administrative Traibunels Act.

1@, As was noted by the Medras Bench of the

-

Administretive Tribunal in z de¢ision reported

28 AIC pge 20 'Tamil Nadu Divisional Accountan

10 a

orders of the autqority

t he
his has to
her the

g iaf §ac.

_Central
in (1% )

1s Associag+

tion and Urs. Vs. Union of India and (rs, thisg position of

iaw hes been clearly affirmed in the judgment-
Supreme court in.'BhOOp Singh Ve, uUnion of Ind

(1592 ) 21ATC page 675. Before the Madras Benc

question of delay was reised and it held that
delay has not been satisfactorily explainzd th

re jacted on the ground of limitation alone., 1

case an order adverse to the applicants was pa

14, 10,86, A decision_on 8 similar corder was I

Sy the Chendigarh Bench of the Tribunal on 1.8
after the applicants Assccicztion moved in the

mede & representetion. 5 years|delay was held

C

7 e

E A Full Bench of the Ernakulam Bench of

-

Tribunal in & decision reportzd in (1694 ) 28 A

als

0 taken the view that decisiéns in similar

give & fresh cause of action and the period mu

from the date the clsim relates|

\

of the
ia ‘and Ors.|
h the

since the

(D

C.A was
n that
ssed o©n
ende red
«91, There
matter &and

as fatal.

the

st be

(@)

counted
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1. Admittedly, this scheme hes been given up after

47.11.86 and the Railway Administratien has fer cogent reasens

indicated tlmt it was net feasible te draw up @ scheme as

reguired in grders passed Bn varieus O.a.s

16, Sh#i B.B. Paul has also invited @ , our attention

to certain d%cisions in review petitiens which were allowete

|
ﬁ@@@a@4§@.oﬁ the basis ef an enolegy of the decision by the
2

Principal Bench in 'Neera Mehta's case direction fer re-engage

ment had been passed in the O.s, While @esiddag allowing the
review peyltTons it was noted~that the decision in Neere
Mehta's cose was confined te Mobile Booking Clerks and thiere
is ne pa;ity between Mebile Beekiny Clerks and Velunteer

Ticket Collecters., The present applicents fecll in the later
category.

»

lé. QUite @ large number ef decisions have been rendered

frem time to“time and the view taken in the earlier decisiens

have been waLhed dewn er even not accepted in latér decisiens
|

and a directﬁon te drew up a scheme was enly provided as in /

La1ji Shukla's case(Supra ), which was followed in many other
subseqyuent decisiocns, The turns end twists which have taken
place in the‘vlew expressed on the question have been referred
to show that| the decisions of this Bench of the Tribunal on
the basis of|which the appllcantc/ciclmlng similar benefit
being extended to them do not hold the field.

i7. we may now take up £Or consideration the plea cf

g : benefit of the
the applicants that the gdecisions in some O.As in favour of

similerly situated perscns may be extended to ths epplicante,

o

It is now fafrly well settled that ‘the judgment of the Tribunsa

i \Q);*}, c'-(P4£I
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Subsejuently, the Railway administratien con51der%dx the

pessibility ef framing & scheme in the light ef tbe dire=
ctlons_glvengin»Lalji Shukla's case by the Bench ef this

Tribunal which was dlse repeated in seme other 0.As which

Came fer decisien subsequent te the decision in L#lji

Shukla's case,

12, The Railway Administratien in the supplémentary

Counter affidavit have indicated that they have tqken a

decisien that ne scheme canbe framed fer Veluntedr Ticket

Cellecters fer absorptlon and regularlsat;en in grtup'C'

categery pests since this weuld militet sgainst th statutery

previsiens laid down fer Recruitment ef Ticket Colhectors etc

as contained in para 127 ef Section B of Chapter I‘of the

Indian Hailway Establishment Manual 1989 Editioen, ‘They have

further taken the view that ne such pests er vacancies exists

en the Railways fer Volunteer Ticket Collecters/Mebile Booking;;

Clerks fer their Te-engagement en casual er daily basis,

1%, It was also held that Te~enxgagement w1lﬂ burden

the public exchequer and will alse enlarge backdoen entry

and will foect reservatien pelicy as contained in ticle

16(4) of the €enstitution eof India. It was alse heﬂd that

framing ef such a scheme feor those Volunteers whe h%ve clearly

werked fer a peried ef merely for 5 te g days will be against

public interest as the pests filled up by them are generally
by direct recruitment threugh the Railway Recruitmeﬁt Board

épen for general cempetitien and the eligible persens at large f

would be deprived ef their legitimate rights, i

&:o o .p44



of the Tribunal. The said O.as are O.A. No. 722/9C .
Rajendra humer Srivastave Vs. Union ¢f India end Ore, C.A
No. 471/8C Mukesh Kumar Srivastava Vs. Jnion of Indis and
Urs, U.A. No. 648/9l taden tohan Pandey Vs. Union of india
sand Ors. No doubt, in these csses orders for re-engagement
of the applicants therein had been passed. un the msterial
placed in the supplementary affidavit we find subsequenil%
in several other cases cecided by this Bench of the

Iribunal, different view was taken when it was pointed

[«1]

out that the Railway Bozrd's circulcr applied Lo Mobile

Booking clerks and the decision in Neera Mehta's case was

in respect to Mobile Bocking Clerks. This distinction was

noted while &llowing a few review petitions in some O.As

.

and ingu.A No. 131/92 Lalji Shukla and OUrs, the only
direct?on iven was that the respondents mey consider and
analysé th? cases of Mpbile Booking Clerks end find out
if any sch%me can be framed by them laying down a parti-
cular ‘criteria for re-engaging them on cssual or daily g;
basis. Ajainst this decision, the Railway Authorities
preferred en SLP before the Hon. Supreme court ancd the
Hon, §up;ene court by an order -dated 7.4.94 passed the
following order:-

" Delay condened. The order only gives & dire-
ctlion to the petitioner to find out any scheme
can be fremed. The Union of India
can examin2 the matterx and if it is
not possible to frame a scheme, record
its finding accordingly. There is no
obligation cest by the impucned order
that the scheme should be framed in e&ny

case subject to the 8POVe, observetions the SLP

is| disposed of",
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!

years earlier and net on the basis of the Hailw%y Board's

said letter,

10. The respendents have alseo disputed thJ cerrectness
ef the averment made by the applicants abeut th%ir having
worked fer the duratien indicated by them in eac% of the
O/As, The applicants in suppert ef their assertbon of

having werked in the year 1982 for @ number eof déys indicated
by them during the 'Kumbhh mela' have been aneexeﬁ Cepy ef,
cbrtificate stated te have been issued by ene Ra$ Das whe

He ad
has given eut his designatien as/Ticket Collectef AKM, N, Rly

&Allahabad, Cepy ef such a certificate has been #nnexed as
Annexures A=3 and A=4 te the leading O.A, Shri é.B. Paul

|
submitted that Shri Ram Das was net cempetent te issue this

certificate and the said certificate cannet be t#eated as

preof ef the working peried of the applicants 1nqicated in
the certificates, We, however, feel that it weuqd not be
necessary te enter inte this centreversy for the #urposes
ef deciding the Q.As. We, preceed to decide the FLA in the

light eof the claim based en the provisions of the}Railway

Beard's circular letter dated 6.2,90. we, howeve#, mcke it
clear that we may net be understeood te have accepked the

claim of the applicants with regard te the days of their |
werking, Wwe may take up the plea of the 0.As bei#g barred !
by limitstien, Admittedly, neone of the applicant# initiated ‘;
anyﬁ&é&é&éﬁlproceedlngs in any ceurt te challence‘thelr

dlscontliigace made in Jsenuary 1982, The Gbntral!ﬂdm1n1- i
strative Tribunall wes censtituted in November 1985. These ;{

Os.as have been preferred in the year 1992,

11, As noted hereinabeve, the basis fer the lclaim [

apert frem the provisions ef the Railway Board's letter
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" In regard te candidates engaged as Mobile

Boeking Clerks discharged censequent en

d&pcontinuance of the scheme by zenal
Foa iBoardts
Rallwaya, as a result oﬁ/ﬁﬁ%& letter. dated

l7l11 86 er any earlier instructien to the

saMe effect may be re-engaged as Mobile

Boeking Clerks as and when they appreach -
th® Railway Administratien in regular

eméloyment may be censidered after they

cemplete 3 years of service as Mobile

Boéking Clerks in the Same manner as in

the case of other Mobile Booking Clerks

covered under para 1, "

6. ‘ In‘paragraph 1 attentien was invited te Railway
Board's letmer dated 21,4.82 and the 'cut of f date!

provided therein was 14.8.8].

s, We bave heard the learned ceunsel fer the parties,

Re Shr& B.B. Paul, ceunsel appearing fer the respo=-
ndents ralsed a preliminary ebjectien that the Qs are
barred by time, laches and acqu%?.nnce.

qe. The;learned Ceunsel urged that the applicants

have net been engaged after January 1982, He f urther
submitted tﬁat the Railway Board's letter dated 6.2,1990
dees net govern the applicants whe alleged te have woerked
for a peried between 5 te 18 days as Velunteer Ticket
Collecters, He further submitted that the applicants were
net dischargkd Censequent te discentinuance ef the scheme

by the zonal Railways as a result of the Board's letter

dated 17,11,86., Their discontinuance had taken place feur
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by persons similarly circumstanced. The applicant

(4]

’
therefore, have sought a relief for 2 direction td the
respondents tc re-engage the applicants as Volunteer
Thicket Collactors or Mobile Bocking Clerks a&s per|Extant
Rulés. They haye also in some petitions prayed that s
direction be issued to the rzspondents to take the peti-
Licnars on duty end pay back waces from 1C.12.90 111

the dete when they first presented thems@lves for engage-
ment, |
4, The respondents heve 1esisted the petition end have
filed a counér afficavit as also & supplemantary counter
affidavit,
B o The applicants have filed & re joinder effidavit.
The appiicants have admittedly not re-engaged afier their
short stint ranging between 5 to 18 days in the month of
Jenuary 1982. The Reilway Bosrd's circulars doted 642,90
is annexed as wmnexure AL to the leading U.A and | have
also been annexed in kxx some of the UsAs. A pirusel of
the said letter shows that in the light of the judgment

-

cated 26.8.87 of the Ceniral Administrative Tu.Jmal

Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera
Mehta and Ors Vs. Union of Indie and Ors ) and dismissal
of the SLP No, 14613/87 bty the Hon'ble Supreme

n 7.9.39. The Railway Boerd has| decided that %o 'cut
off' cate for being considered for absorption 1
reguler employment egainst regular vacancles earlier

Paragraph 3 of the circular letter is the anch

provided to be 14.8.81 wil be substituted by l%.ll 8o
for the claim in the present U.A which reads asTunder.-

\




§3- 387 1 Gy |

&

Qriginal Applicatien Ne., 150 of 1993

i H.M. Mishra, r/e 23/47/107 B

2 :; i Dhirendra Kumar Mishra, s/e
InFrapurl Celony, Allahpur,

M ahabad. i i
coes Applicant

Versus
i Union ef India threugh Genral

Manager, N, Railway Head Querters ‘,

Uf*lce Bareda Heuse, New Delhi,

seis s RE spondeﬁts

|

|

QO R D E R(RESERVED)
‘ -

JUSTICE B,C. SAKSENA, V.C

This bunch ef 7g;f_ses in all invelve almost

identical questiens ef fact and law and reliefs alse. O.A
‘ |

83 of 1992 i# being treated as the leading O.A. The number

of days ef wgrking varies in each ef the O.A and breadly

|
the peried ef werking ef the applicants as Velunteer Ticket

cellectors r’nges between 5 te 18 days and that tea on the

allegatiens Tade by the applicants in the menth ef January

1982,

- 4 The applicants allege,d/ that they had werked fer

the peried, indicated by them in the varieus Oehs . in the menth

of January 1982 @ ks,15/- per day. The applicants allege
that on the basis of Railwag Board's letter dated 6,2.90

they made representatien regarding their re-engagement as

17.11, 86

3%
of this Trib

iance fer the claim is based on the decisions

nal as alse the P.B, in a few O.As preferred

\
Ve

Volunteer T1|ket Collectors since they had werked prier te
T LN ) .p39
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|

Railwey Boerd, Borode 'lcuse, |4} New Delhil.

9 chief personnel Officer, Mhorghern Bailwey, IBared:
House, liew Delhi.

<1 pivisional Reilway iarager, H. i ly, AllehabBgc.

1

& e gsenior Dpivisional Commercial|supdt. N. R1g

Allshsebad.

.. Respond2hts

“ 7240 Original Application no. 151/93

le shec Kumer ‘1’a~da\",.5/(‘ sri PLL..Yedav, r/o|164=-A

Alopibaghi Allahabac.
5ahai Verme, S/0 Sri B.F. Vermay r/o
ilsk Nagar, Alllaheteg.

5. Km. Rajeshweri, D/c Sri Ram |Dass, r/o 2/%28 A
Lamanand l'agsr, Allshabcd.

sunil Kumer Srivastava, S/oisri A.N. srivasiave,
r/o 127 ietira Road, Allzhabade.

%) f2jesh Kumer, sfo 5ri s.F.L{ grivesteva, oy
E.QL. e SEIVASEAVE, sucamadih, Dhanbade.

0. Awacdesh Kumer Singh, g§fo sr} J.singh, r/o surshiyas,
fost -anscih, Distt. Eelliay

. Anjani Kumer 'Srivas
e

ave, s/6 sri V.N. Srivestava,
r/o 28-A Krishan N G

i g
gar, Allghelad.

8o Karunesh Kumar, S/o S1i T. hath, r/o 545—d Chanshyam
d hagar, Allahabad.

. Shyam prakesh srivastavas, sl’c sri p. Lal ®fo
EwS 54| Baghbambari Colony, Allchabad.

s/o sri rrem Kumar, /9 16/11 'ew

108 ILalit Kuder,
agh, 'Allshabad.

&\ sohbatiab

e \LpliCq’t

Versus

1% Jnion of india through Genersl .icneger, . Kly

3aroda House, l.ew Delhi.

2 chicf personnel Officer, N R&ly, Baroda Hpuse,
New Delhi.

3is pivisional Reilway manajer, Iv. aly, ~Allghabed.

2 1

4 senior pivisionecl Commeréigl Supdt. N. Hly Allahabad

\\ see nespongents

b i




nakesh|Ghandrasdripathi, s
rjo vill. shisakpura, Post

prem
Tcla,

fiajencdra Salaswal, g§/0 S1i P.S. Sarasvai, r/o
83 3driwer Tola, Allshsbac.

s

H ’ i :
dn DIrakesh Srivastave, 3/0 5ri1 Foi. "1vastcva,

# o Aws (54) Baghambari Colony 3/3 Allapur Allehepace.

- i

ibhilesh Kumar GSrivestave, 5/0 Sri T.N. Stivastapbal

Jo $45/3 Shenshyenm [vagar Railway Cu_Juy “Ll"aVad.

o =, i re Sl e ' A% T 2 (® ” 2 ki,
Ashiy hos/! Qamar - srivageaMa, 5791554 B g asrac L aViEy
= - ~ i~ = G e s 1
l‘/V \7:/ ll Jdr"dbaycz A\J'jcr, /—\ll Ac,u_.(,.

,:;no;rfumgi_?‘iv;:t;ya, ;/3 ;%4;3,5: Srivaseava,
/0 ¥o i SoL e ayalls ajel, AJ-LS&JG.UJU-
SH 5 = L - .
Keergl Lumar Verma, 5/0 Sl Riegun e Ddla, i
150/022-4A lietiyara Road, Allchebad.
g
) 4 '\;J L1 alllS e

)
E)n'_ on

B

T

i [
gpila g Serintig,

/

:i ‘v’o .J‘leG“.;.L, 1‘/'0

) f""\.l.-L(j.iU»g-Uo

Krishan Dwivedi, s/c
TOpO, i_c,‘ng‘uuu]‘::: D

D ) n:{)pl..LC{,fllc

Vexrsus
Jnion |of India through 3Sneral lanesedl, N+ Ri¥s
Railwgy Dhewan, bBaroda ilouse. .new Dadhi
C.ief |commercicl Supdt. Baroda House, iew Delhi.
Divis;onal Railway manager, M. Rly B Allahabad.
eniof Divisionel Zommercilal, Supdi. L. Rly
Exr, BRePaviSequa ], T £

_+ss Respondentis

insl Application no. 162/93

Allghabad.

Kumar, 3r1VuStc\o, s/.c sri . {Late) RePe

n adhiker, S/o sri N.N. adhikasri. r/o 695-5
solony Allshebac.

sh presad 3Srivastavs, s/o sri (*-ate) N.P.
St VC., r,/L\ 97//,:\’ ‘<arbala’ .—\Llc 1Q0A0 o

\fersus

of India throkghCener

o
geidatod, Disti. Allehadac.

shanker, /o sri S.H.N. Pendey, r/o 45 Gariwen

asteva, r/o 16/11 lew POhhbatlcbaoh Allahauag.




6B,
1.

3.
4.

(8 3%

Versus

Unioii of lIndie, through Generel jlanager, Na
Reilwgy Board, Darode House.| vew LDelhi.

Chief Commercial supdt., N. Rly Baroda }lous

Vivisiorial Reilwey-Memager, N.

Sr. Divisional

Commercisl,
Allshabad.

Supdt. Northern

oo }‘.espcnd%

Original Applicatior no. 219f02

/ - % S ¥ 4 .
S/0 Sti R.A$ Yadav, r/c Vi

adk

Railway,

nts

Purauhargha¢, P.0. Suhansa, | Tehsil Flatti,
pI tapgdtllu
Jma Shanker Yadav, S$/0 sri RIL. Yadav, r/olvill.
Behdaul Khurd, P.O. Gaura, Tehsxl Petti, DEistt.
Fratapgerh.
Om prakash, s/0 Sri R. Dulary r/o vill. Behidsul
Khura, P.0O. Gaura, Tehsil Latt‘. Praia garh.
Vasudev, S/0 K.N. Yadav, r/o|vill. Kudia=kla=pura
Tehsil Mechchalisehar, Distt{ Jaunpur.
«s4 Applicants

Versus

Union of indie through General NManager, Lozfthern

Railway Railwsy Bocard, Barods [louss.

Chief Commexrcial
Dqlhl.
Divisional Railway Mana.er, N. Rly Allc:abé

SIl. Divisipnal Gommercizl sugdt. Nl rly, Al

Origianl Application no. 197493

Che i
Inarg

Y obRri Rad L
i ost 3emrahs,

cinagl
wiigily {
aon, iz tt. Vgrano;;.
/
peRe,
Fost Jeo“g‘:i,

Shi v }\.Allat..h.l hrc,
Vill Tatahera,

vinod Kumer 3ingh, gloigili o
”lll Raoh, Fost Junladh, Dis

Supdt. N. Rly, Baroda Houspe

New

ViRl .

e




i =381 f
Origindl Applicetion no. 477/92

-~

ATdnsKudmar, §
Ceughy faileha

Vlers us

Jnion ¢f india through General jianager, i. Rly
Baroda |Housc. New Pe lhi.

Divisigr.el Railway iienager, Ii. #ly Allshasbad.

Vi
H
Ld
£
| =0
5

isiorial Commercial Supdt. N. Rly illshabad.

H

Sr. Didis icnal P erosnnel vitficery . Riy gligrabadk

-7

isional Accounts. Cfficer, N. Rly Allahsbad.

wn
H
.
@)
A
-~
U

..+ nRespondents

1 Applicetion no. 221/93

Origin

(U]

Jpgndra Singh, s/o §ri 3. sirgh, r/o Tzj
SeBaldih, PesS. Sckalldih, Distt. Vararasi.

Rejesh

{uma Sk HaNG Singh
Tajpur pPost S

ing! s
kaldhl, FeSa. Sakaldih, Dpistti. Vararasi.

Versus
Jnion of indie through Genereal jlanager, i. Bly

A

Raélway Bozrdy; Baroda House. New Delhi.

Ch%f Cpmmerciel suldt. . Rly Berods Mouse. New Delhi
s ‘

Diviclcral Reilway jansger, N. Kly Allshabad.

nal

St. Divki Ccmmercizl Supdt. N. Rly allzhakad.

("
O

Original jpplication no. 220/93

arain Prasad, Sf6 Sri R.L. Prasad, r/o
no. 1 iiew lLiehal, Nughalsarai.

s/0 3ri R.S. Prasad, r/o

ilarain Prasad,
st Cheraon, Distt. Varanasi.

Haki
vill Nedj lpur, po

\ seApplicant
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! A union of 1ndia through Secretdry, Railwsy BOkrd
Rail shewan, Kew Delhi.

2. Senercl Mengger, N. Rly Caroda House, New Deflhi.,
k1 chief Comme rciel Supdt. M. .Rly 3earoda Housel

siew Delhil.

——4, Bivisiohal Railwey Nanccer, N4 Kly, DM Off¥ce,
A:\llan Gb U\o

8. Senior Diviicnel Commeré€éial Supdt. N. nly Alliehabad.

d. station supdt. N. Rly Allehabad.

¢es RESpPONJENRE

(%]

4. Criginal application no. 632/92

d, (Balaye Kant, B/0 B¥il §.K: crigasteva, r/o 38
Baghambari [{ousini Scheme, Bharodwajpura |
Allatiabade

ahepur,

oo o lADRERcBOE

Versus
J :
3. bn3on of Imdia, throujh Zererjl angogsr, N.HRly
I\e‘. DLll -
2. LCivisionagl Redilwey iienager, N{ Rly, 2llshebad.

(
Ll
w
=
P
(]
T
o
Ior
¢}
o
.

Serjiicr Divisional Commercial Supdt. N. Rly A&

«s. Respcecricents

6&. ouricinal Applicatien no. 476/32

1. Shushil Kumar Srivestsvs, °/o Jrl Lekshmar Prased
Srivastava, ©fo 165 BajambarilBr ih hireman@ivoihs,

~llahapun, "Ilahakbad.

«oo Applicanty

Versus ‘
: B Union af‘lndia through General iienager, M. Reilway
Bero House, kew Delhi.,
4. Divisienal'Railway ianajer, N§ ~lys Allahebll,
3. Sr, Divisionel Commercial sSupdi., N. kly allphabad.

.
1

Ho Sr. Divisional persnnel Officdr, N. Rly ,llahasad.

cee TESpOndepts

|
B - . | o~ 2 v - 7 ~ 1 ~ ~ 3
.. ST. Divisional aAccounts Cffjcer, N. Ely allahsbad.
| |
| |
[
[
|
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24
3.

4.

6d.

N
. °

o b W

Jnion

faroas| louse,

Divigipral Railwey

32/

Versus ¢

wew Delul,

el

vanager, N. Rly Allehabac.

of lndlc throgh the General  Manager, h..Rl,

seniro Divisionzl Commerciel supdt. N. Bly Allehebad.
sr. Divisionsl Peléonnei-officer, Ne Rly Allahabadi -
cr, Civisional /ccounis Officer, N+ PlY Allahebad.

.+« Respondenris

L4

crigigal npyl_k_tlon RO IR Ea/021°
Frabha sShanksr Yadav, Sadl Svd P < Yadav, r/o
1C Thron hill Roed, Allahebad.

.. Applicent

Versuds

Jnicn| of Irdie through Generzl c¢uager, N. Rly
caroda House, MNew Delhi.
Diviglional Railway iManeser, N. Ely Allahecac.
sr. Divisional Commeercicl Supdi., Ko aly allahsbed-
sy. pivisionsl perosnnel Cfficer, . Rly Allchebad
sr. Divisioral Account Officer, N. Rly Alleghelkad,.

@]
H

e

9]

Andl

r/o ki

<

> U1
[l E

0

s
O =

PN . S SR
— D

[¢})

b

C;H

inal Application no.

Kuniar Srivastiava, S
ly Cuarter,sSubederg
asb; Ct\u.rxdl‘c ; iC :\:y
B4 Al

w
o

pretap Singh, S/o
¢. P.O. Kotwa Tehsil
Btji Khuro,
abad

Vers us

el ’
Rairoop Pur, iAllar

eese RESpOLdents

27/92

/o sri V.K. Srivasteve,
anis aklsbabed,

s/o sri A.F. Fendey, r/o
Qiabad .

. . /
sri- Rub. Sinchy H/O
phulpur, Ddstt Allehabac.

7 & A
r/o 36-3-Ahiyapur,

Applicents.

> =453
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|
AT Y |
|

3, Sr. Divisional Commercial supdt. N. iily Allaheabad.

.+ Respondents

59. OUriginal Application nc. 647/92
~ﬁ* ' ) 18 Jerun Kumér Shukla, s/o sri &.p. shukla, ¥/c
79 A “inhazpur, Beni Ka Hatal, All:habed.

. o lADR 13 CarlE

g Versus
v
g Jnion of India through Genezpl .janacer, NoJ| Rly
Barode House, MNew Delhi,
. 49 Divisional Railway Menaeser, N. Rly, Allchabad.
3. Sr. Divisional Commercial $updt. N. Hly

Al lehabad,

«s « nesponcenis

-
6G¢. ouUrigirnal Appliceticn no. 4394/99

1. Suresh Kumér S/o sri Tulsi Rem r/o 25, Lukeé:r Genj,

Allanebad,
. oo Applicafie f
1
Versus !
Lo Jni n of Inida through Genergl Mamager, N.|Rly |
Bsroda House, New D:lhi,
i e The pivisional Reilwey Marager, N. Rly, Allechnabed.
f ‘ c The Senior Divisonel Commerclial Supdt. N. Rly
1 All:shsbad,
4, Sr. Divisional personnel Offficer, N. Rly, Hllahabad,
& 1 Sr. Divisiocnal Accounts Ufficer, N. Rly Allehabad,

ees « nl€spONndents

¢k, Original Applicetion no, 495792

1 Rarjni Kant patel, 5/ sri Chandre Shexhary B/o
2, Rama lband Ne@ar, Allspur, Allehabac,

NI SSRETS e

" e Ap_L)liCGn.t.

N

Qe -8.38

;
1
a
|
§
:
:
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50, Origingl Avplicetion no. 1344/92 Q

ke vinod Kumar Srivastava, S/o sri R.P Srivastava,
r/o 751, ‘uir Road, nejapur, Allehavad,

ees Applicadnt

Verc<us ||

1. Jnion ¢f 1ndia through General }lanager, N, Rly
Barcda|Ho e, Mew Delhi,

- £5 Divisilna. Railway Manager, N. Rly, 4 llehabad,
3. Sr. Ditbional Commercisl Supdt., N. *'iy Allehadad.

... Resgonderts f

57. Origingl Acplicaion no, i230/92

¥ o "P‘ -~ - - ‘ ! . o 1 1 - 3
! Sdi. 1dRuddin, §/0 Skl SeH. lmaiu
T31 £ ‘ =3 5 4 ool ATV -nabad
/31/0, Shensnyem hager, Rei lwey Colony, A llahabedd

£4 Dheerepdra lMath Saxena, s/c Sri Deena hath S.Xxens :

R0 46m2]1=4AfT7 Remen Xe Pure, Sulem Sarei, Ailahakad
s Applicenks
Vers us

ls Jnion pf india through General Maneger, N, «ly
3srocdd House, MNew Delhi.

2 Divisilenel Railvay iieneger, N. iily Allehabad.

3. Sr., Dilvisionzl Ccmmercial Superintendert, N. Rly
Allshabad.

5. rem qhenker, s/0 sri G. Shaenker, r/o 36/31 Kala
Danda, Hiwiletgeng, Allahabad,.
2. Kemeshw.r Nath Sharme, $/c Sri Rem 131- Nirals Nager
Luckngw.
o o .‘1p>':’j.Cdr.t.
Versus
1. Union|of indie throgh General l.anager, E. xly,

-eirodd House, Allahatad.

S ——

Z2h Divisioral Railwey Manager, N. Rly, Allahabad.

\M;\, iy
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1.

Za

3%

£,

l.

S

‘// 29788/

uriginai Applicastion no.1207/92

guresh Gchandra Supta, §/c sui Roja Rem Gupta,
¥/0 2/8, New Rewe Bui lding, Leader RooC,

Allshgbad.
|

perthu‘sarthi nobdar, s/0 skl H.K. Dobdar,| 294, AkbaT

pur, allanebec.

ied pold

Versus

Union of ingia thr ugh senefral Mana el
peroda House, N, pe lhi.

pDivisionel Reilwey ianazely No itdy AElS

calits .

N4 R1y,

hapad.

sr. Divisionel Commercial $updt. N. gly Allazhabad.

e 0 AeSpO

urigianal A pplicetion no. 1345/92

KrishanaKant Srivastava, s/o sri (s~ate)
srivastave, r/o Hema heno Nagar, Bhardw
allahabed.

smt, Jsha .éeni s;ivasléua,'w/o sri D.Co
r/o 520KL Kydgenrl, Allahdbad.

Ra<esh grivasteavs, 5/0 5ri Kripa Shanks
72- G/2, latiara Road, Bharadwaj Puraem,

rndents.

sunni Lal
é) bkuram

Srivasteva

r/o |
ih1le habad. |

<)

Ghen Shyam Singh, s/o sri|G.R. singh, Rflo vill Narayai
|

npur, post shivgarh, Distt. Allahabad.

Brijesh Kumar Pernd&@y, s/o|sri $.K, Fand@y, -
r/o 46, Kunche Rei Gengal Prasad, alviye Nager,

Allahabad.

... AppRcants

Versus

Union of india throigh General lianagely NS Ry

naroda House, New pelhi.

nivisionel Railway iianasjel, N, Rly, aldlchabad.

sr, Divicionel Commercial supdi. N. Rly, Allanabad.

hongents

"gSO%
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5@, originegl application no. 207/92
Xy Dinesh|Frased rendey, S/c sri H.N. Fandey, r/o

vill. Belwan, P.0O. pahera, Distt., //irzepur.

ca RpE AT

Versus
Lo Inion of India through General Mansger NN, Rly
New De|lhi. !
. - - - . ' - ’I
2, Divisipnal Reilwey ii@nauger, No. Rly allanabac.
3. sr, Difvisionsl Commercial supdt. N. Rly Allehabad.

s+ Recpondents

or W8 Orﬁgiral Apulication no. 1203/92

1. Kriishra Lal 5/o sri G. Sahei, r/o 12/14 i.G. Marg,
G.G.I.C. Conp cund, Allchsbad,

24 ivdhendre singh s/o sri U. Singh, r/fo 2/45, Rama Naend.
l.agar, natiyare Road, Allepur, Allahebad,

o' Hari Shanker singh, S/o Sri Rem Autar singh, r/o
2/45, |Rame Nand iagar, iletiyard Road, Allahebad,

4, Tej Lahadur Ram, S/o Sri Dal singer Ram, R/o
87=~/2-C, Baghambari Recad, Allepur, Allshabad.

] |
< 4 Yogendra heth,s/o Sri Dudh Nath, r/o 535, Colonel Gur
Allanhabsd.

o o Ap Li Canis °

| %
Versus
14, Union| of Jndia through General lManager, N. Rly
Beroda House, Mew Delhi. !
2 Divisinal Railway sara~er, Northern Railway,
Allcdegbad.
3 sr, Divisicnal Commerciel Supdi., N. Rly allshevad.

ole s - RESONUERLS

.




Mzt Y
xk !
i 34 Chief Commercial Supdt. N. .-RlyRailway Board,
: 4. Divisional Railway Maneger, No. Rly DR Office
Allshebead.
o T A—ér———SET/Divisiona&'Commercial Supdt. N. Rly, DEM .
Allahabad. D
oo ReSpond%nts
A
b &b, Criginal Application no. 380/92
|

| Y Gulab Rem, S/o Ram Daur, r/o vill. senepur, P.O.
| P.O. Senapur, Distt. Jsungpur,

. ss Applignt,

Ve rsus

‘ 1 Union of Infiia through General Manager, N. Rly
1 Baroda House. MNew Pelhi.

2% pivisicnel Railway Maneger, N. vly, Allahabad.

3. sz, Divisional Co:mercial Supdt. N. Rly, DRM
Of fice, Allahabad.

... Respondents

4¢. Criginal applicetion no. 961/92

e purgesh ani Mishra, s/o sri C.P. “ishray R/o
433-KL Kydganj, Allahabad.

5, rpermeshwar prasad Trivedi, sfo Sri R.K. Trivedi
g r/o 116-A Bahadurganj, Thakur Din Ks Hetha,
‘ Distt. A llahabad.

3., ehdnra prasad Mishra, s/o sri K.P. Mishra, r/o
577-A Nai Basti, Neta Nagar, Distt, &llahabad.

.o+ Applicknit.

Versus
le Union of India throuah General Manager NL Rly
Baroda House, New Delhi.

25 Chief Commercial Supdt.,N. Rly Beroda HOuse, New
Dplhio

J. Divisionel Railway Manager, N. Rly Allahabad.

4, Senior Divisional Commercial Supdt. DRV Office,

N. Rl
LY Allahabad . '\ o Respondents

& a8




i

B

i

w

29.

e

Ran Muntes, S/o Mewa pel, r/o 71 A Dale Allapur,
Allahabag.

Uniche

Baroce

« o -ARplicants

Versus

f India .through Generel !
House, New Delhi.

Divisional Railwey Ilenager, N. hly Allehaced.

Senior

Divisional Commerciel Supct.

Respondents

9. -9

Origindl 4 pplicstion no. 731/92

Rej Kumar #ishra, S/o sri K.K. Mishra, r/p

26/10,

Frank
S54/57,

Jnion d

Ral

Divisid

s
Shawan, BRarocs.

Shiv Kutti, Kricael Bhawan, Allehabad.

Jichard lienesse, S/o Sri M.R. Menesse,

Cld riumfordgenij, Alleshabad.

e s AP Lipant,

Versus

f Indie h Generel jlenaver, N. Rly

th oy
House, New Delhi.

g
J

nal Pailway Meneger, N. Rly DRM Office,

Allchabad.

Ssenicr

Nawab Yusuf Roed,

Criginagl A pplicstion

Frakesh

Vilitg

Jnion
New De

senerd
House)

3f I'hdiay

Divisional Commercial supdt., DRM Office,

. ++ Respondents
8, 736/92

Chandra, Fandey, S/o M.D. Pandey,r/c
P2st Dubawal, Distt, Allashabkad.

e Applicant

Versus

throujh Secretary, Railway Roard,

g

vianager, N. aly
lew Delhi.

Railwey Bhawan (Beroda

s
k)L

ARy

N. Rly Allshabal:,

4




4%,

// 251/

Versus

jnion of India, through Generael Mane er, No. Rlly
Reroda House, Mew Delhi.
The Divisional Railway MenageI, . nly. ailaflabac..

Sr..Divisional Commercial Supdi. N. rly Allsehebad.

. Respondents

1
|
Original Application no. 706/92 |
Dipek Kumar Singh, s/o sri (Lajte) B. Sinan, #/o
18/8A Bhenghembri Road, Alle

our, allehabad,

Akhter Naim Siddique, sfo sri p.U. Sidciqueg r/o
174 New Mehdori Colony, Allahgbad. |

vohd. Keleem, S/o sri Amir Uddin, r/oVvill p#tulki,
p.0. Kanehti Distt. Allahabade.

Dilip Pumar, s/o Sri A.P. srivesteve, R/o 9 Elgin
Road, Civil Lines, Allahabad.

km. Shashi sriwastave, D/o Sri L.N. grivastave,
r/o 347, L1G Govindpur Colony, Allaheac.

suresh pratap singh, s/o sri nam Nesh singh, r/fo
vill Chand Kemaniye, F.O. Khuti FP.S. Khera, [Cistt.
Allehabed.

App 1icand

|

Rafi Merq, New Delhi,

General lanager, N. hly Rei lway Bnawsn, ( Batroda

House) ‘‘ew Dehi.

i

|
Versus [
unicn of lncie thro.gh secetory, Rai lvey Bo%rd,

Chief Commercial Supd. N. Rly Reliwey Enawap
( Barodec House) Allahacad.
Divisional Railwey Memagel, N. nly, allahabpd,
|
sr. Divisional Commerciel supdt. N. Hly, DM
Office, Allahabad, 1

ee. Hespondelts

original Application no. 648/ 92

Rt i v




/]l 24 [/ B
424 original |Applicetion ne. 394/93

3! anand Simgh, S/o Sri S.L. singh, r/o 524=A, Traffic
colony Allehabec.

5. Rej Kumer Singh, S/b Sri M. nayal singh, r/o 5=
l.G. Mexrg, Allahabad.

3% .ai pPrakpsh gingh, S/¢ i it LD 8ingh, rfo ~® MaGs ©
arg, Allahcbad.

4, gantosh Kumer singh, s/o Sri M.D. singh, r/o 5= M.G.

Marg Alkhaad.

A 5.K. Sirjgh, S/o N.B. singh, r/o 13/3 Kerela Beg
golony, |Allahabed.
’ 6. Jmesh Pratap Singh, s/o Sri K.P. singh, Retd.
2 prircipal P.B. Inter College. pratepgarh.
7o sunil Kumsr Singh, sfoisti J.B. singh, r/o Vill.
Gujariaj rost Jrayadeeh, Gistt. Fratapgarh.
e Be Anil Kupsr singh, s/o sri R.P. singh, r/o vill.
= .~ sujaris, post reyudeche, Distt. pratapgarh.
== meseseR g, - Chandan adhikari, s7/o sTi N.MN. adhakeri, r/o :
it $95=5, Loco Coleny Allsiiabed. e
; Late

10. suril Humar Barua, s/o srif/J.C. Berua, r/o 89 R.N.
Nagar Allzhebad.

185 hajai Kumnar Srivastave, s/o sri R.B.L. Srivestava,
r/o 152 Balua Ghat, Allehabed.

12. Mukesh Kumer Srivasiave, g/o sri W.S. srivestava,
R/o 123 Matiyare Road, Allahabar.

o ® .lippli Can'tS Y

verisus

) % Jnion |of indie, throcugh General Mandger, N. Rly
nai lwdy Boad, Beroda House. New Delhi.

24 Chief Personnal Officer, N. Rly Bersday House,
pow Ddhi.

3.

3s Divisicnal Railway lisncgel, M. Rly Allahabad.

4, SE

Divisionel commercial Supdt., N. Rly
hebad.

... hesponcents

4%, Origipal App li cetion no. 633/92

L. Ramji, S/o Late sri LalaRam, r/o 61a/i Telierganl,

Allahebad.
\ v APD licant

AN Pe s

g

e i e L s S . — -




Y23/

< Chief Commercial Supdt. N. Rly, Reil Bhawan,
Beroda House, New Delhi,

4, Divisional Reilway Mena.er, IN. Rly, DRV Cffice
Allshabad. :

o

Sr. Divisional Commercial Supdt. N. rly, Allahabsd,

«+. riespondents

4. Criginal Ap.licatior no, 643/94

> A Shiv Dayal randey, ¢/o Late §ri pt. Krisham Pandey
r/o Block no.27/10, Labour Colony, Naini Alllzahabad.

ee+ Applicent
Versus

l, -The Union of Inida throug

th h General Managery N hly
Harods House, New Beddis.- » 4: :ioms oo =

Railwey Fenager, N. kly, ~lshesha. = —

. Sr. Divisional Commercial néaag;}, N. Rly Allahabad,

«e+ Hepsondenis

L, Santosh Kumsr sinha, s/o L.J. Sinna, a/a 32|Yrs.

1
43, Original Applicetion no, 61/94
|
} r/o vill Kanharpur, p.0. Khardan, pistt. varanasi.

.o+ Applicans

\ Versus

g 0 Union of lndia throu?h Senerall Masnager, N. dly,

Baroda House, New Delhi.

y. Chief Commercial Supdt. N.
New Déhi,

Rly Beroda House,

Divisional Railway «ianager, N{ Rly, aAllshecdb.

Allahabad,

+«++ Respondents

\
R

|
[
|
\
4, S¥. Divisional Commercial Supdt. DRM Office
\
|




N

3.

4.

~ e

1 Union of
Rarodsa HYg

4.
Xis

Chief Com

. 'Houte Newy

nNivisiona

SEe
Ne Rly,

Original

Alok Kur
dld ﬁa.x]

Versus
union df 1ndia throughieneral lianeser, N. Rly
Baroda |House, New D¢ 1hi.

Sr. Diy
% ... Reéspondents
&
Originel applicetion no. 333/92
shwetank Vermsa, ~“/o sri B.P Verms, r/o 25, Ghes Kl
satti,| Khuldabad. Allahabad.
se o Applicent
Versus
i nion |of 1nida through aeneral Manager N. kly
{ al 'C'/-j(.).l .'.C’ 't.)’ 1 GV JL‘l]lo
A Genergl vanager, N. Rly, Railway Bhawsan ( Baroda
House), Now De lhi,

1ndia througn General I g

Divisioral
All

nivisidnal Railway Maneger, Ne

Vi - 33% o

Vers us
wanager, N. Rly

gse New Delhi.
melCial,Superihtendent, N. Rly Baroda
Delhi.

1 Railwey Menager, N. Rly Allehebed.

Commerciel SUperintendent !
ehabad.

Responcents U

Application no. 1231/92

r.6inha, 5/0.:8ti S,P, sirha, rf/o 233,
rahana, Allshabad, . : _

jyastave, S/0 Sri Om _Prek sash, r/o 10/51
A ilahabad. T

1§a—Phdwapur, FlT"-tgang,

Api:licants

Rly allahsbeaa.

jgional Commercial Supdt. N. Rly A llahabad.

w2




3.
4.

De

36.

1.

Jpion of Indie through Gneral jianager, N. Rly

Il SR

Baroda House. New Delhi.
Divisioral Reilway Maneger, NJRly Allehebed,
sr, Divisionhal Commercial Supdt.i. Rly Allehgsbed,
r, Divisional Fersonnal Offiger N. Rly Allahabead.
sr. pivisional Accounts Officer, N. Rly Allahsbed.

« ++ Responden®

m

1

(6 4]

Original Applicztion no, 22/92

Arun Kumar, s/o sri G.P. srivestava, r/o 10k

Olc Baindrana Allehabad

T Ap!)liCé]nt

Vers us

1.

Jnion of‘iadia fhroqgg;zﬁgqééﬁérai Manéger;"N::R1Y"*;
Barode House, Allehabad. »
nivisional Railway lianager, N|- Rly Allshabed.
Ssr. Dvisional Commercial Supdt. N, Ely. allahabed.
se. Divisional Personnal Officer, N. aly Allehabed.,

sr, Divisional Account=s Officer, N. Rly Allghebad.
.. Respondents

Original Applicaton no. 1825/92

virendra Pratap Ssingh, S/o R. singh, R/o Mu#ahan,
post Shikarganj, Distt. Varanasi.

virendre Bahadur Sinch, 3/0 §1i R.B. $inghy|R/o
vill prempur, Fost Chakie, Distt, Varenasi.

lohan prasad, S$/o sri lalji, R/o vill mMurahen, Post
shikerganj, Bistt. Varenasi.
Brij Rej Yadev, S/o Sri B.R. |Yadav, R/o Vill
Murzhan, Post Shikarganj, Distt. Veranasi,

Krishne Mmrari, Singh, $/o sri R. Murat, r/fp
vill Mure han, post shikargamj, Bistt. Vargnasi.

surendra :ratap singh, S/o Sti R.B. singh,iR/o Vil!
Prem urkfost chakia, Distt. Verancsi.

\\QBg\’ b8




e /g /
o
Versus —
i. Union of indiae through general Manecerl, N. Rily

Baroda H use, New Delhi.

erintendent, N. Rly Barode

2. ~hief Commprcial Sup
House New pelhi..

< pivisional Railway lianeger N. Rly allehabad.

4, sr. Divisionel Gonmercial Supdt. N. Rly Allahebad.

“espondenits.

-
36. Criginal jpplicaticn no. 1773/92
2 vinod Kum I s/o sri R.Y. FRem, r/o C 757, GTB Nagarl
Ksreli Allchakad.
2. virendre Kumar. g/o0 Sri ReS. RaM n/o 23/8/76/6/
o PR SRR 1003, Allepur, Allzhasbad.
B 33 ':§%h§5§;K¢mar srivastavay S5feSri R.F. srivestave
r/o 140B/[ SA, Chskia, P.0. GIB Nagar, Allshabeac.
... Applicants.
VeIs us 3
1., Jnion of indie through Seneral ianaael, M Ry i
NEW 0e 1hi, b
2 The Civisionel Railway Meneger, N rly Allehabad.
3. sr. Bivisicnal comml. Supdt. Northern Railway
~a Office Allchebad. :

3%, Origindl A pplicetion no. 1821/92

1., Sudhir |Kumer /sfo sri riridayé Nerein south of Janis
Road, New Yal, Distt. Patne, rresent Address.
101 Anand Bagh 0ld Baiharene Allehcbad.

.«» Applicent

\

1

Versus 'Q‘GJ\’




1,

2o

3.
4.

- Sr, Divisional Ccmmercial sSupdt. N. Rly A 114

[ Ig

Jnion of lndie though General jManager M. Rly
Allahabed,

Divisional Railway Manager, MN.| Kly Allehabady

«++ Respondents

Criginal Applicetion no. 1628/92

Vi jai Kumer Sinha, S/o sri D.N, lal, r/o Hapa
Colcny Cr, no. 694-4A liughalsarei,

Sunil Kumer Sinha, s/o sri V.N, Lal, R/o qr.
693=-B Hapur Colony Mugalcarai.

Narayan Dutt Dubey, S/o Late Sri K.D, Dubey,
131-3H, First Avenue, Reilway Colonyy, smith R
Alldﬂabad.

ee. Applicents

Vers us

Unicn of Indié, thrcugh General Manager, N.
Barcde House. New D=1lhi,

Chief Commerciel Superintendent, N. Rly Barogd
New Delhi, " I
Divisional Railvay Remanger, N. Rly allehabed

S§r, Divisional Commercial Supdt. N. Rly Allah

+ +« Respcndents

Original Applicction no. 1663/92

Mithlesh Kumer y.shre, 5/o sri|H,R. Mishra
r/p 41-C Baghambari Koed, Tilek Nagar, allana
Sharad Dhyani, /o Late Sri G.P. Dhayeni, r/e
C/o G.P. Dhayani, Prayag Sangit semiti, 12-C
Nehru Road, allahabad.

Ramji Verma, S/o Sri R,N. Vermd r/o House na@
173/B Reilway Colony no. 1 subedarganj, Allah

{-. applicanty

\Q&

habad.

no.,

r/o

oad

Rly

a House

abad,

bad,

Kamle

B bac,




39.

1.

2.
a.

32.

S )
Originel Application no. 1362/92

Pawan Kumer pendey, S/o Sri S.S. Fandey, R/o 161/5
A, Azad|[Nesgar, South Mealaka, Allehabad.

ATun Ku?ar singh, s/o Late Sri Ramkant singh, R/o
Vill./pP.O. Kaju, Allahabad.

v Applicant

|
|
|
|
|
{ Versus
|

Union 0£ India through General Manager N. Rly j A
Baroda House. New Pelhi.

D¢w;51oﬁal Réilway Veneger, N. Rly allzhabad.

ST, D141510nal Ccmmerc1al Superintendent N, Rly
A llaha?ad. |

i «ss Respondents

\
Orlglnal Application no., 1511/92
|

Suresh Kumsr#;rlvastava, s/o sri R.K.L. Srivastava

r/o 36A/60,

:

2.

332.
1.

\
|

udhwal, Tilharganj Allahabad.

| ess Applicant

|
|
% Vers us

The Union of India through General lenage , .
Baroda Wouse. New Delhi.

D1v1g107al Railwaey Nenager, N. Rly Alle p; p.c,

Sr. Divisioral Gommercial SEpdlt SN ELY 65 it g
Allahabd. JRM Office
\

/
v

s+ R€S 3¢ .ndents

Originah Application nc. 1609/92

Sharda Bdbu, S/o. Ghassit 1al, R/fo 1) &5 ‘Nakhas Kona
Hl'c}dbag. ’ $ s

ﬁiﬁgiaéggad, S/o Ssri Abrar Ahma 3.5 876 953 Attarsadval
i °

| ‘s e e Applic&nt
|
| Versus

19




28.
s

20.
£

PR R

Jnion of india through General laneger, N.o.Rly
Barcds House, New Delhi.
nivisicnal Railway -Maneger, Nl. Rly allahabal,.

senior Divisinal Commercial superintendent N Rly

Allahabad.

senior Divisional personnal Officer, liorthemn

Railway Allahabac.
Senior Divisional Accounts Officer N. Rly
Allahabed.

. hespcndents

Original Application no. 1028/93

Rajesh Kumsr Tripaethi, g/c spi R. Iripathi
R/o 354/7/1, Jayeantipur, shumapgang Alloncbed.
App licant

Vers us
Jnion of Indisé through senerel Manager N. Hly
naroda House, N. Delhi. '

pivisional Railway iienegerl, N. Rly Allehcbad.

senior Divisional Commercial )anager, N. Rdy

DRM. Oftice Allehabad.
Res pondents

Original application no. 1243/93

shiv prakash Dubey, s/o S.Ds Dwivedi, r/o Nill.
tt. BMaus

MNawapura (Kakraha) P.O. Fatehpur, Distt.

-

ves Applicafi

Versus

Union of India through General Manager N
Baroda House. New De lhi.

pDivisional Railway Mansaery N. Rly Allashpbad.

Senior pivisional Comunercial Menager, N. Rly

Allahabad.
\\ ... Respondents

T et ....




/] 16 //

26. erginalpr;lication no., 514/93

|
1. sri Krishna hend pathak, s/o sri T. Pathak, r/o
vill. Ameon, P.O. Sahibganj, Distt. Varanasi

o ‘SubiI_Dﬁ, sfo s.K, De, T/0 Uma. Kutir, Stetion
Road, Jaunpure -

s sa [ADplicant
\
|
|
| Versus
r
1. uUrion of 1ndie through seneral Manager N. RI1y
Baroda House, New Delhi.
: l
2 pivisional Railway Menegel, N. Rly, allahebac. '

4.8 r. IRY sicnal SUperinfendent Comnmercial N. Rly
LRI Off?ce, Allahabad.
| 1 ..+ RespoOndents i

2%. Origingl Appliceion no. 777/33

¥ satya Prakash vishra, S/0 Sri ReS. iishra, R/0
Al3, 1’6 Krishna Nagar, Keedcan], Allahabad.

| L.l Thpblicont
\
|
|

1e Jnion @f india through General llanager, N. R1ly
Baroda House New Delhi.

Versus

2. The Dikisional Railway Manager, N. Rly A llehabad.
k. 4 gr.Divisional Commercial superintendent , N. Rly
DRM Oflfice Allshabad.

>~

... Resjondents

2%. Originel A ppliceion no. 46°7/93

A shachi Kumar tMishre, S/o R.A. Mishra, r/fo Vill
Ghatwa ;ost Xerchana, P.s. v.archana, Distt Allahabad. |
present Address 134- Tula Ram Bagh A 1lehebad.

. Lz endre prasad Mshsra, S/o Sri D.P. Mis hra
vill Kesidahan, post Nethaipur , Distt. yaranasi

op| singh, S/o S¥i S.F. sirch, B/o Vill, and P.O.
~ar Bhojpur, F.S. Antoo, Dictt. Pratapgerh.

| Jdew Applicats
| \

Versus Qm§p - .-




28
|

e

Allehebad.

The S¢nicr Divisicnal Commercilel supdt. N. Rly
P

DRM Office. Allahabad,

«e. Respondents

Original Applicatior no. 1715/92
Incu prabhé rander, /o sri B.N. Pandey, r/o
94/1A Galle Bazar Tilhargenj. wlilahabac.

59 = Ay
R @R Pyl I

Smt. | Misra, w/o sri O.p Mishra, r/o
62. Bhandari sgaiion Road, Jaunpur,

»e+ Applicent

Vers us

Jnion of India through General Manager, N. Rl
Borada House, New Delhi.

Divisional Railway Menager, N. Kly A llahabad

Senior Divisional Commercizl supdt. N. Rly DR

Office , Allehabad.

Originel Applicection no, 135/93

Kripa Shankar, s/o sri v. Nabh, vill Mata=ka=pura

F.O. Rem Nagar, Distt. Allahabad

Jmesh Chandra, S/o $ri s. Prasdd
P.O. Bhemni Hitar, Distt. AllaHaved.

ds « ApD1igcnts

Versus

Jdrion of indis through General Manager N. ily
Baroda House, New Delhi,

Divisional Railway M.anager, N,

Rly, Allabebagd

3r. Divisional Commercial Superintendent, N,
DRV Office Allzhabad.

\\ ++. Respondents

R 1

Respondentls

vi

d, R/o Vill Tikari

ly




1.

4.

1.

£ i )

Versus

JUnion of India through General Manager, N. Rly

Railwa*

Board, Barcde Hcuse, New D-lhi.

Cnief Personnel Officer, Northern Railwsy, Barcde

House,|!]

vew Delhi,

Pivisional Railway Manauer, lNorthern Rai lvway
Allshabad,

Scrior Divisional Commercial Superintendent, Nerthern

Reilway, Nawab Yusuf Road, Allshzbad.

e +o Hespondents

Criginal Applicstion no. 1006 of 1992

Santosh
colony

Union gf India through the Senerasl
House, New Delhi.

Baroda

Senior

Divisic. el Commercial Superintendent, N,

Kumar s/o sri B.G. Sharma, r/o 146-4 Loco

Aligaerh,

oo+ Applicant

Versus

Maniger, N. Rly

 Divisional Railway Manager, N. 2ly allahabad.

Rty

Alléhabad,

Urigine

Respondents

L

l A pplication no, 1303/92

sushil Kumér Pandey, S/¢ Ft.h.N. Pandey, /o

60 Bheng

Sut. Jy9ti Saxend, W/o Sri K, Saxena,
Badha GPauraha, Kenpur,

Jnion of
Baroda t}

The Divi

lari Sttion Rd. Jaunpur.

99/303, sisamalu

e e .‘1}-)}‘ llC:n-tS .

Vers us

India through General Manager, N.

; Rly
louse, New Delhi,

sional Railway Maneger, Northern Rai lwey

b

ra




=

6.

10.

4,

29.
1

4.

[

Ram Ashrey, S/o sri Ram aAdhar, r/o village gukhen

Misirpur, Post suvansa, Tehsii patti. Ditt PLatapgerh.

vibha shanker, S/o sri Chottey Lal rfo vill

panveerpur, POst Rompur Distt Jaunpul.

rem Khelewan, S/o sTi Kandheih r/o vill Sawai Rampur

rost serai Bika, Distt. Jaunpurs

pam Dahadur, s/c sri Rem Abhd lesh, r/p vill
pue Kharagrai, Post Suvnass, Cistt. Pratapgerh.

namshonker, S/o sri Chottey Lal, r/0 panveerpur,

post Ramjul Distt. -Bunpur.

Lalji, spo sri lnatapher,
Madhupul, Bistt. Jaunpul

shesh Nath, s/o srIi Mata

sileudhi, Distt. Fratapgarh.

Versus

‘Jnicn of India t hrough General jienager, N

poard Baroda House, New

chief Perosnnal Of ficer,
Ljouse, New Delhi.

pivisional Reilvay, Mana
Allahabad.

senior pivisional Commer
Northern Railway A llehe

originel Apclicaticen no.

p/o vill Meerpul, post

garan , r/p vill & post

vees | AP:ilicamt

Delhi.

Noxthern Rail@ay, Barode

ger, Northern Ral lvay
cial superintendent
bad.

... Respcngents

416 of 1993

Kishen singh, S/o sri Ram Nagina sinsh r/p
J yard Colony Qr. NO. 702-C, Mugalserai, Distt.

yaranasi.

pamesh, s/o sri Ramji r/
sibtian post vuga lsarai,

o vill & P.O. .Fagshuramp ul
Distt. Varenasis

Ashok Kumer Fandey, s/o sri Balmiky randdy r/o

sibtien, Parshurampur,
Distt. WV renasi.

Prem Kumar srivastave, S
r/o Loco Colony Gr. noO.
varénasi.

Dilip Kumar Sinha, s/o
R/o Hanur Colony Gr. Nno.
Varanesie

P.O. Mugalséarai, Alinagar

/a sri S.h. srivesteve,
128-K Mugalsara} Distt

sri Deep Narainflial,
694-A liugalsamei, Distt.

'
|
1

!

|

hly Reilwey

|

R R T~



10,

le

20.

N

satya P

Rampur
Distts

Jemune
Tehsil

Sri Ram
vill Be

Tehsil

Uma Sha
P.O. R

Laxmen
Khurd,
Distt

//

JaunpurX.

singh s/c sri Murali, a/a\29 yrs /e
hdsul Khurd, P.O. Surwen MisiTp ur,
patti Distt. Pratapgerh.

singh, S/o sri Murali, r/o0
p.0. Surwan misirpur, Tehsil patti

13 ff e

rakash, s/c adhya, e/& 30 yrs r/s vill L
§awai, P.0. Rejupur, Tehsil Mechlishahr

rrasad, s/o Srinsth rfo Gopalpur, p.c. Rampur
patii, Distt pratapgarh.

nker, S/o sri Chote Lal r/p vill Banbirpur
ipur, Tehsil Machlishehr Distt

Jaunpur.

vill Behdaul

Pragpgarh.

Girja Shankar, S/o sri Chhote Lel A /a 31 yrs

r/c vill vanbirpur, P
Jaunpur.

Distt.

0. Raipur, Tehsil Machlishahr

Rajendra fresad, S/o sri Rem Lal, r/cUmarganj
p.0. Raipur, Tehsil Machlishahr, Pistt Jaunpur.

anrit Lal, S/o sri nath rgc villumarganj

P .O‘

Raipur, Tebsil Machlishahr District Jeunpur.

Hira “al, spo Sri Ram heth, r/o vill Umarganj, .ol
Raipur|, Tehsil Machlishahr, Distt. Jaunpur.

Versus

ess Apvlicants

Union of Indis through General Mandger, Northern
Rei dway Railway Board, Baroda House, New Delhi.

Chief personnel Officer, Northern Railway, Barods

House,

l'ew Delhi.

pividonal Railway Manager, N, Rly Nawab Yusuf
Raod Allshaoncd. .

Seni o

|

>

Divisional Commercial Superintendent, N.Rly
Allehdsad,

«++. Respondents

Criginal Application no., 479 of 1993

shiv $henker, S/o Ram Lakhon, r/o
aura Distt. rraapgarh

jost

Heri

vill Rehdaul Khurd

hanker, §/o sri Chottey Lal, r/o vill Bamvizpur ||

post Rempur, Distt Jaunpur,

pam Behedur, S/o sr. Mchan lLel, rfo Purani Bardahi

Bazar

i

|
|

Post jukundasaganj, Tehsil patti, Distt.
pratapoarh,




4,

O

B s S E

) |
originel A pplicetion no. 779 ok 1923
mahes b Kumar, S/o sri H. 181, r/c New Lasker
Furena Baihréns, Allahsbac.

.. Applicents

Versus

The wrion of India through the General Neané
northern Railway, Barods House, New Delhi.

The Divisional Railway Managjer, lLorthern Ral
Allahebac.

The Senior Divisional Commercial Superintend
northern Reilway Allengbed.

The senior Divisional perscnal Officer, N. R
Allahabad.

The Senier Divisional Accounts Officer, N. R

... Respondents

Criginsl Applcation no.746 of 1993

samarnath singh s/o salik Ram g/o vill KureheKhurd,

P.0. Mugalsarai Distt Mugalsarai.

Om prakasii Sharma, S/o Late sri puttoo Lal Sharme

r/o vill parshurampur (sikatia) P.O.
Mugalsarai, Bistt Mugalasria,

ees Applicents

Ver sus

Union of 1ndia, through General Manajer N. 5
Railway Board, Baroda House. hew Delhi

Chief personnel Officer, N. Rly Barode House

N. Delhi,

Divisional i’cilway Manager N. Rly Allshabad}i

senior Divisional Commercial Superintendent), N. Rly

Allzhabad.

... Respondents

Original Application no. 530|cf 1993

Ramesh Ghandra, S/o Sri K. Sherap,r/o vill

Umarganj P.S. Raipur, Tehsi Machlishahr, Dijstrict

Jaunpur. \

Line,

qer,

b3

lpay

ent
iy

ly Allahal




8.
9.
lO{:
1l1.
Ly

13.

14,
15,
lo,
34 .

18,

1.

post_Bhiteur:s

Dhameva, Dis

rnam Kri

Va0

8, Distt. Fatehpur.

’

post Bhitsure, Distt. Fatehpur,

Kunwar

Rajendra singh, S/c sri J.B. Singh, /0

Badi liadari, Fost Siswen, Distt. Allahabad.

Réghvendra Pratap Singh, S/o sri V.singh r/o vill
Churiyani, posi churiyeni Distt. Fatehpur. '

S:Cs 3
Mahidci

Hardwar
Pistts

Ajal Ku
Srivast

Ehra, S/o. R.S. Mishra, r/o vill Jathi post
npur, Distt. Alleahabad.

, S/o Rém 3ingh, r/o vill and Post Kaunis
Azamgarh,

mer Srivaestava, S/o sri (Late) Saheb Lel
ava, r/o Vill & post Sindthora, Bitt.

Mirxapur.

Anant |
Karelli

Kunwear
Beli Ma

Ramesh

athak, s/o S.N. Pathek, r/o B=24 G,T.E.
Allahsbed,

Surendra Sinch, S/o J.B. singh r/fo Vill
dari, post Siswan, Distt Allahabad.

singh, s/o M. Singh, r/o vill and post Rampur |
tt A ilahebad. ;

S.K. Gupte, S/o K.L. Gupta, r/o 4 HB/107 G.nga “agal
Colony Varanasi.
Hishamuddin, S/o sri Sahauddin, r/o 537-A Ghanshyam
Nagar Coplony Allahcbad,
.o Applicants

Vers us
Union of India, through senerel Manager, N. Rly
Reilw ay Bcard, Barode House, N. Delhi,
Chief Fersornnel Ofiicer, Northern Railway, Barode .
House, New Delhi,

Divisichal Railwey jjenc.ger, Northern iailway,

awab Y

Senior
Noether

psuf Road, Allshabad.

ivisionel Commerciel Superintendent,
Railway Allahsbad,

i . ++ Respondents

\

\jﬁ\/

e A e SO e

bal singh s/o sri A . Singh, R/o Vill sahimayu,

S o e o



Bhawarohi, P.0O. Sindhaur, Distt. Mijrzapur

2.

3.

4+—Dimesh Prassed,

S

6.

16.
1.

TR

Kishorilal, S/o Jhanna, Afa 32 Yrs R/o Vill.
p.0. sindhaur, District'Mirzapur.

porilsl, $/o Jhanna, A/a 30 YIs, R/o Vill Bhewarchi,

P.0. Sindhaur, Distt. Mirzs ur.

R/o vill & B.Q. Baraini, Distt. Mirza ur

5/o0 sri shvnath Prasaed, A /e B2 ‘Yrs

Ram Subhag, 5/0 Sri D. singh, A /a 27 Yrs, R/o
vill Murahuan, P.O. shikargenj Distt. varangsi.

sunil Kumer, S/o sri Bansni Llal a/a 31 Yeres

r/o B.P. 285 Revi Nagar Colony, Neer Kali Meoir

Mughalsarai \aranasi.
ne 1

- e 0o Applicdf‘.ts.

Versus

Jnion of India tkrough General Manager, N. B
way Board Barosa House. New Delhi

«ly Rail-

Chief personnel Officer, N. Rly Baroda House, New

pelhi.

Nawab Yusuf Road, A llahebcds

senior Divisionel Commercial superintendent
N. Rly, Navab Yusuf Road, allahabad.

Divisional Ruilway Ménec jer, Northern Re&ilway,

++. Respondents

original Agpliceticn no. 873 of 1993

santosh Kumar Dvivedi, s/o Laete Sri R.M. Dwivedi

/o vill & Post sindthora, District Mirzepdr

Randhir singh, $/o S.N. singh, r/o Vill sultanpur,

P.O. Makhmep ur Distt. lau,

virendra Singh, s/osri S. siphgh , r/o VilljRampur

post RampurDhamave Ditt. Allchsbad.

Jitencra Béhadur singh, s/o sri A.Singh, rfo

vill and Fost Rampur Dhamavd, pistt. Allehgbad.

Ran Vijai singh, s/o B.K. Singh, r/o vill &
sempur Dhemsva, Bistt Allshabad.

post

vinay Kuner singh,s/o sii iighesh singh a/a| 22 Years
r/o vill ¢ post Rempur, Dhamava, Distt. Allahabead.

Bodha singh, s/o s:i R. Bahadur, r/o vill ghadpur,

\ S

|
|
|
|

Bhewaroh: |




1. Union of

Rai lway

ot Chief personnel Officer, Northern Reilway, Berode

b 8-

Indie, through General Manager, N. Rly,

Board, Beroda House. New Delhi,

House, New Delhi,

w/

< Divisionel Railway Manager, Northern Railway, Nawab _
Yusuf Roed, Allahabad. Sy

4. senior Divisional Commerciel Superintendent !.. Rly
Nawab Yusuf Road, Allehabad,

«+.+ Respondenss,

14, Origingl|A pplicetion no., 1702 of G2

L 1% Rajendra|Prasad , Afa 24 Yrs, S/o Sri Rej Bahadur
singh, R/o Vill Khapeti, Post Khapatia, Distt
Allehabsd,

2,  Dharam Pdal singh, A/e 32 VYrs, S/o L.R. singh, R/o
Vill, Ghambir Singh Pur (Sewazan) P.O. aurai,
Distt. Varenasi,

3. Mahesh Prasad, Af/a 35 Yrs, 5/o 5ri Remji Prasad
R/o iiohalla :arsurampur, Post Mughslsarai, Pistt
Vardnasi,

4.  Munna Lcl, A/a 29 Yrs, 5/c Sri Cheddi Rém R/o

@@ Vvill Chandhasi (Khuswaha Basti) Post Chandhasi,
Mugalsaria. Distt. Veranasi,
es s Applicants
Versus

1. Union cof India, through General Manager, N. Rly
Baroda House, New Declihi,

* N Chief Commercial Superintendent, N, Rly, Baroda
House, New Declhi,

3. Divisional Reilway Manager, N. Rly Nawab Yusuf Koad,
Allahcbad.

4, senior Divisional Commercial Superintendent, DRM
Office, Allahabud,

| +.+ llespondents
3 |
|
15, uJriginal A pplication no., 1227 of 1993
R Lal Bahadpr, s/o sri Jhanra, a/a 28 Yrs, R/o vill

\\%c\

e




/

§/ i Y

133-3C, Lesd Road, Railway Colony, Allshabads

k/o

Be Ravi Shaemker srivaétava, s/o S§ri Prem KumsIy
A/a 26 Yrs, R/ 130-C/5l-L Rajroop=-pur,
Allchabad.

ees | Applicailks
Vlexr sus

1. ‘Jjnion of 1ndia through General Manager, N. Rly,
Railway Board, Beroda House, New Delhi.

2. Chief personnel Cfficer, N. Rly Baroda House,
wew Delhi. .

3, pivisional Railway lMenacer, N. Rly, A llehpbad.

4, Senipr Divisional Commerciel |Superintendent), N. Rly
inawaeb Yusuf Road, Allanabad.

R Hespondrpnts
13, Criginel Application no. 397 of 1994
1 Piyush Kumer Dwivedi S/o0 K.Ks Dwivedi, Afa 29 Yrs
R/050~-A Madhwapur Allshabad.

2. R.mesh saran S/s Hari Bhanker Lal, A /8 34 [YTs
R/o C-27/273=3, 1ndian Pr-s: Colony Jagaiganj,
Varanasi,

3,  Rejeev Kumar Srivastave, S/o P.M. lLal, a/a (30 Yrs
R/0 CK-63/209=-4 Choti Piyarie Districi, vazesesi

4, Amulya Kumar Gupte, S/c sri N.K. Gupte, a/d 30 Yrs
R/o 178 yurana Ketra, Allshsbed.

5.,  Surendra Kumar S/o K. Lal a/e 30 Yrs, R/o Vill. &
Fost Halimpur, Distt. Vsranasi.

6., Rakesh Behsii Srivasteve, s/p K.B. Srivesteva,
A/@ 26 Yrs, Rf/o 12 Ghas-Ki-setti, Khuladbad,
Allahabed,

7. Priya Kent Srivestave, $/o Sri A.N. Lel, afa 33 Yrs
R/o $-1/64=-2G Chupe-Pur, Distt. Veranasi.

8. Fraveen Kumer S/o sri i .prakesh, a/a 28 Yrs R/o Shiv

e B

3/13=-K=-8, Nawalpur Colony, lieerapur Basahiee,

Varanasi,

cus| APPlicEnts

Versus \\
Qo




